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the State Trading Corporation was directed in
October, 1970 to entcr in the rubber purchase
operations. The Corporation has got 4 centres
at Cochin, Kottayam, Calicut and Parakode
and rubber purchase operations are continuing.
In December 1971, Government of Kerala
were given a loan of Rs 2.5 crores for rubber
purchase operations and two instalments of
Rs. 50 lakhs each have since been released for
the purchase of rubber from small growers.

Upto 22nd March, 1972, the State Trading
Corporation purchased 18477.468 tonncs of
natural rubber and the stock of rubber with the
Corporation is 2,625.148 tonnes. Upto 4th
March, 1972 Kerala State Government pur-
chased 670 tonnes of rubber and nothing has
been released.

" (b) Stock lying with State Trading Corpora-
tion and Kerala State Government will not
adversely affect market as growers are paid
notified prices through cooperativesand it will
have a beneficial effect of a buffer stock for the
period it remains with them,
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+ (¢) The following schemes are in operation
for implementation of increased production
of rubber :—
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(1) Granting subsidy at rate of Rs, 2471
per hzctare for replating old and low yielding
rubber areas with high yielding planting
materials, AR
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(2) Granting new planting loans at rate of
Rs, 3459 per hectare to small growers to in-
crease their area so as to turn their holdings
into ¢conomic units,

(3) Granting loans subject to maximum of
Rs. 2224 per hectares to mall growers for main-
taining propetly their holdings in good
condition,

(4) Distributing high yielding planting
miterials to small groweri at concessional
rates,

(5) Distributing fertslisers and fungicides
at subsidised rates to small growers through
Cooperatives,

(6) Free technical advice is given to grawers
b’_’ Board. Tt also gives training to tappers on
scientific methods of tapping,
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(7) Board has started pilot project in
Andamans o establish technical feasibility
of rubber cultivation, Project completed
target of planting in about 200 hectares.

(8) Government of Kerala have set up public
sector undertaking plantation corporation
Ltd. This centrally sponsored project planted
6818 hectares with rubber till the end of 1971,

INCREASE IN ExporT DuTYy ON JUTE

507, SHRI DAHYABHAI V. PATEL: Will
the Minister of FOREIGN TRADE be pleased
to state:

(a) the total increase in export duty on
jute goods during the current year and its
effect on exports from the country; and

(b) whether Government's attention has
been drawn to a report published in the Econo-
mic Times of December 20, 1971, in thisregard;
if so, Government’s reaction thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) Export duty on carpet
backing and hessian were increased by Rs,
400 per tonne w.e.f. 13-12-1971. This has not
adversely affected exports of jute goods.

(b) Yes, Sir, The views expressed in the
news item have been noted by the Government.

CONVERSION OF RAILWAY LINE FROM GONDIA
TO BALAGHA1 INTO BroOAD GUAGE

508. SHRI RAM SAHAI:
SHRI BALRAM DAS;

Will the Minister of RAILWAYS be
pleased to state whether there is any proposal
under Government’s consideration to convert
the narrow gauge line from Gondia to Balaghat
District of Madhya Pradesh into broad gauge
for removing the transport difficultics being
experienced by the owners of manganese mines
situated in Balaghat?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI): Based on the recommen-
dations of the uneconomic branch lines com-
mittee, 1969, a traffic survey for the conversion
of the northern sections of the Satpura N. G.
system (comprising the Gondia-Balaghat and

other N, G. lines), has been undcrtaken and the
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survey is in progress, A decision regarding
the conversion of these sections will be taken
after the results of the survey become known.
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TITEA EXPORTS DURING 1971

509. SHRI RAM SAHAI: Will  the
Minister of FOREIGN TRADE be pleased to
state:

(2) the quantum of tea exported during the

period from January, 1971 to the 31st Decem-
ber, 1971;

(b) how the exports of Indian tea during
this period compares with that of the other
major tea producing countries; and

(c) the reasons for discontinuance of the
sale of tinned tea labelled as ‘Parliament Tea®
which was previously available at the Tea
Board Stall for the Members of Parliament in
the Parliament House?)
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FITHE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) 212.6 m. Kgs.

(b) Total exports of tea during 1971 from
ali the major tea producing countries of the
world are not yet available. A statement giving
exports of tea from major tea producing
countries as far as available is enclosed.

(c) The sale of tinned tea labelled as
‘Parliament Tea’ was discontined since Novem-~
ber, 1970.and was replaced by Cartons lebelled
as ““Pure Darjecling Tea’” without any change
in the quality of the taa,

1l 1English translation,



